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'ACT No. V or 1909.

Passtp By THE GOVERNOR GENERAL'OF"IN-DI‘N'f*I‘N-"'7G'bU~NdI'L;‘"-"'

(Recetved the assent of the Governor General on ﬂw 22miu
March 1909)

‘An Act to. amend certain- ena,ctments relatmg

to the Army.

WHDREAS it is expedlenr, to amend certalﬁ enacte
ments relating to the Army in manner hereinafter
appearing 3 It is hereby enacted as follows :—

1. This Act may be called the Amendlng (Army)
Act, 1909. -

2. The enactments Speclﬁed in the Schedule are
hereby amended to the extent.and in the manner
mentioned in the fourth column thereof.

THE SCHEDULE,

Short title.- ’ Amendments, -

* dots of the.Governor General in G’ounéil.

1869 tXX The Indian ) After section ¥ mserﬁ the fol]ow-
Voluntaers Acf,| ing:—

1869. ' '
¢ 7'Af (1) The Commandmg

Power of Command- -Officer of a
in t()liioerﬂ,t«:éhsi:rl{zle Volunfeer.
volunteers off the rolls
fo  certain  clzcum- Corps ‘may
stances, strike  off

5 the  rolls’
- any. volunteer; not belng an
officer ‘of the Corps under his
command, who has been absent
without lea.ve for not less than
six months, or has quitted the
Corps otherwise than in accord-
ance with. section 13, " or has
been classed as none efﬁclent for
two consecutive years,
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dots of the Governor General in C'oqu'l—mbntd(

869 | XX— ; (2) Every volunteer so struck off
! .contd. R 'th{‘rolls!shall be deémed to
have been removed from
the Corps.” '

In seetion 15, insert the words
““yemoval or” before the words-
¢ digmissal therefrom . ‘

1877 XI | The Military | Por scotion 8 substitute the' follow-
N Lunatics Act,| ing:i— ’ L
1877. ;
' “8, Whenever a Buropean officer,

warrant

Procedure in reﬁpect o
of European offioer or omcer, n9n
soldier declared lunatic, 00T M 1 B~

sioned
, officer, soldier or other person
- ) subject to the provisions of the
Army Aot has been declared a
lunatic in accordance with the
provisions of the military regu-
lations in force for the time
being, -and it appears to any
administrative medioal officer
that it is inexpedient that he
should be removed to England
or that he should be detained in
_military custody until he oan be
oonveniently sent to England,
such  administrative medical
) : officor may, if he thinks fit,
- < make an order under his hand"
for the reception of the said -
lunatio into any lunatio asylum-
which has been duly authorized
for the purpose by the Governor
General in Counéil

and the officer in charge of such

asylum shall receive the lunatio

into the asylum, and detain him
_ therein until he is discharged
-therefrom, in accordance with
the military regulations in foree
for the timo being or until sueh
administrative  medical officer
applies for his transter to the
military authorities in view to
his removal to England.”’,
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THE SCHEDULE—contd.

Year.

Short ttle,

¢

Amendments.

1877

1889

1902

X1~
contd,

XIII |

Bt

The Cantonments
Act, 1889,

y

The Cantonments
- (House Accom-
modation) = Aot

' Aets of the Governor General in OOuncvil—cdntd. '

In sedtion 7, for the words general
officer commanding the district or

force”. sabstitute the - words

¥ general or other officer command- -

ing the division, distriot, brigade
or force,” and omit the word
“other " before the word * officer
authorized *,

In section 18, "'f.or the woras.

* European soldier, or to or for the

use of any European or Eurasian

béing . a “follower .or & soldier’s

wife’”  gubstitute the  words
“ goldier, or follower, or soldier’s .
wife "

Iﬁ éeotion 15, sub-seotion (1), after
the words * police-officer * ingert
the words”* or exoise-officer *’,

In section 2, gub-se'étion @

for olausos (5) and (c) - substitate

the following :—

“(®) “ Division* means one of

the Divigions inté which

the Army in India is, for

the time being, divided,
and includes the Bannu,
Derajat - and . - Kohat
Independent Brigades ; -

(¢) ¢ OfFcer Commanding the

Division® = means the

" Officer Commanding’ a
Division, and includes the'
Officers Commanding the
Banny, Derajat  and
Kohat Brigades” ; )

in c]ﬁuse (e), for ‘the words
“General Officer. of the Com-
mand ”  substitute the words

“Officer. Commanding the Divi« -

sion ",
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Yoar, No.’ Short titlo, ’Afﬁendme}:m’. _
Acts of the Govemor General in C'Ozmazl—contd‘

1902 |1T—contd.

1903

VII | The Indian
i ‘Works of
fonce
1403,

De-
Act,

In sectlon 10,; sub sectmn (1), for
the words * General Officer of .
the Commaud” substitute the
words  “ Officer Commandmg the
Division ",

In section 11, clausé (d), for the
words ¢ General Officer ‘of the
Command ”’ substitute the words
«“Officer Commanding the Divi-
sion "’ . ’

In seotion 15, sub-seotion. (1), for
the word Dlstnot » subs‘mtute tha
word *¢ Division ”

In seotlon 85, sub- sectxon (1), for
the words ¢ Geueml Officer of .
the Command” - substitute the
words - Oﬁicer Commandmg the
Division”

In section 36, sub- sectlons (2) and
(8), for the words * Greneral Officer
of the Command '’, wherever they
oceur, substitute the wmds “ Qfficer
Commanding the D1v1 ion”.

In section. 37, for the words
“ General Officer of the Command ” .
substitute the words * Qfficer
Commanding the Division ” :

In seotion 39, sube-sections (2)
(3 and (4), for ‘tha word
« District ” substltute the word
“ Dmsmn

In seotion 2, for olauges (c) and (oZ)
substitute the followmg tom

“ (o) the expressmn ¢ Division
means one of the Dlvlslons
into which the Army .i
Indiais, for the time bemg,
divided, and includes the
Bannu, Derajat and Kohat

Independent Brigades
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" Yer | No. ot title, Amendments,
‘Aets of the Gave_mior General ‘i@,',VC,’qmqil‘—;krcokngld. C
190 ViI;— | (d) the o ression ¢ Goneral
1/9 ’ contd. ;( )~ Oﬁieer:? Commanding. the

Division * means  the

General Officer - Command.

ing a Division, and ineludes

the General Officers Com=
. manding the Bannu, Deras
. jat'and Kohat Brigades.”

In section 7-—

(7) in olause (a),” sub-clauses (i) )
and - {iv), and clause (),
- sub-clauses: (i) and {(if), for -
the words ¢ General Officer .
of the Command " sub=
- stitute the words * General
Officer Commanding the
Division ”, T .

"(2) In olause (), sub-olange (i),
. and olause (3); sub-clause -

.(1), for the word ¢ District’

substitute the words “ Divis
sion, District or Brigade ”;




